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Indians expelled from USA

T2417. SHRI MAHENDRA SINGH MAHRA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the number of Indians working in different cities of United States of America
SA), at present;
u P

(by whether all these Indians have valid Visas;

(c) 1f so, the number of Indians who have been expelled from various cities of
USA;

il

(dy whether Government has discussed this matter with USA Administration; and
(e) if so, the issues on which talks were held?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI M. 1. AKBAR): (a) and (b) There are no authoritative figures available for
the number of Indians working in different cities in the United States and whether
they have valid visa. However, the estimated number of Overseas Indians in the US
1s 44.60,000. This includes 12,80,000 Non-Resident Indians and 31,80,000 Persons

of Indian Origin.

(¢) to (&) GOI remains engaged with the US Government on all issues that

concern the safety, security and well being of Indian nationals in the US.

From time to time, Indian Embassy and Consulates in the U.S., upon the request
of the U.S. authorities, facilitate repatriation of undocumented immigrants after their
nationality verification. Since 2014, 576 undocumented Indian nationals have been

1ssued travel documents to enable their safe return to India.
Hate crimes against Indians abroad

2418. SHRI BHUPENDER YADAV: Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) the steps taken by Government to tackle the issue of hate crimes against

Indians abroad;

(by whether Government provides any compensation or any rehabilitation support

to the families of such victims in India;
(c) 1if so, the details thereof, and

(dy 1if not, the reasons therefor?

T Original notice of the question was received in Hindi.
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
[GENERAL (RETD.) V. K. SINGH]: (a) The safety and security of Indians abroad
is among the top diplomatic priorities for the Government of India. Missions and
Posts remain vigilant and closely monitor any incident of attack against Indians.
Such incidents are immediately taken up with the concerned authorities of local,
State and Union Administration as appropriate, to ensure that the cases are properly
investigated and guilty punished. In the USA, the Government also engages with the
US Congress for their support.

(b) to (d) Indian Missions and Posts abroad also render all possible consular
assistance to the Indian nationals, including emergency medical care, facilitating
boarding and lodging for those in distress, air passages to those stranded,
transportation of mortal remains, initial legal assistance in deserving cases, whenever
required. Government has established 24x7 help line in the Indian Missions/Posts

in these countries.
Cooperation with MCC of USA

2419. SHRI A. K. SELVARAJ: Will the Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether Government has joined hands with Millennium Challenger Corporation
(MCC) of United States of America to strengthen regional integration and connectivity,

particularly in the area of energy, trade and investment in Third World countries;
(by if so, the details thereof;

(¢) whether USA and India have shared a strong commitment to promote
economic growth, development, regional cooperation and connectivity and the proposed
cooperation between MCC and Government's Development Partnership Administration

was also in line with that spinit; and
(dy if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI M. I. AKBAR): {(a) to (d) The Development Partnership Administration (DPA),
Ministry of External Affairs, Government of India, and the Millennium Challenge
Corporation (MCC) of USA have expressed their intention to cooperate for mutual
benefit through a Joint Statement issued on 13 January 2017 Based on their shared
vision of reducing poverty globally through sustainable economic growth, they intend
to cooperate with the goal of advancing their mutual interests to strengthen regional
integration and connectivity, particularly in the areas of energy, trade, and investment.

The collaboration may include the [ollowing topics and projects:—



